IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD
AT HYDERABAD
ORIGINAL APPLICATION 467/96 dt.15-4~96
Batueen
T. Katamaiah + Applicant
“and
1. Sub Biynl., 0Officer
Telecommunication
Tadapatri
2. Telecom District Manager
Anantapur
3, Chief General managef
Telecommunications =~
‘Doorsanchar Bhavan
Hydeeabad : Respondents
Counsel for the applicant : K. Venkateswara
Advocate
. Counsel for the raspondents :' V. Bhimanna, C
CORAM
HON, MR, JUSTICE M.G. CHAUDHARI, VICE CHAIRMAN
HON., MR. H. RAJENDRA PRASAD, MEMBER (ADMN.)
Judgement
'ﬁ}al Order (per Hon., Mr. Justice M.G. Chaudhari, \

Heard Sri K. Venkateswara Rao Por the applica
5ri V. Bhimanna for the respondents,
2. Admit.

3. Nobice waived,
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Learned counsal Far the appllcant submzts that an

order in terms of order in judgement in OA, 216/96 dated

2@2-96 may be passed in this case also,'

following arder :
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ference to freshers from the open market,
the fact of applicant’s previous length of

becggﬁﬁﬁﬁﬁ;@ind and a sympathetic approach
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The applicant should be reengaged as far as

_Hence, the

spssible

the same unit from where he uas disengaged lasf and

thera be no immediate work dvailable in that upit then

some other unit where work may be available in|pre-

Member

.

The OA is ﬂﬁispased of in terms
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- Dated : April 15, 96

Pictated in Open Court

In deoifg S0
engagement may

may be|adfopted,

of the .aforespid order.
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1. The Sub Divisional Officer,
Telecommunication, Tadapatri.

2., The Telecom District Manager, Anantapur.

3. The chief General Manager, |
Telecommunications, o
poersanchar Bhavan, Hyderab.d.

4. One copy to Mr.K.Venkateswar Rao, Advocate, CA’I‘.Hyd‘.'
5. One copy toe Mr,.V.Bhimanna, Addl.CGSC.CAT.Hy;d.
6. One copy to Library;CAT.Hyd. |

7. Onespare cCopy.
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TYPED BY CHECKELD BY

COMPARLD BY APPROVED DY

IN THE CENTRAL ADMINISTRATIVE TRI BUNAL~
HYDERABAD BENCH AT HYDBRABAD

THE HON'BLE MR.JUSTICE M.G .CHAUDHART
. VICE-CHAIRMAN

/ AND ‘

THE HON'BLE MR.H,RAJENDRA PRASAD :M(A}

@RDER/TUDGMENT

MJ.A/R.A./CL AN,

0.A.No, \.&,@fl ]O‘ (5 .

T.A.No., (wep. )

Admitted and Interim DM rectimns
issugd.

Allowed, : _
Disposed of with directions
Dismissed, 7
Dismissed as withdrawn.
Dismissed for Default
Ordgred/Re jected,

No erder as to costs. e
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